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COMMITTEE ON ABSENCE OF MEMBERS
FROM THE SITTINGS OF THE
HOUSE

Fourteenth Report

SHRI G. C. NAIK (Keonjhar) : Sir, 1
beg to present the Fourteenth Report of the
Committee on Absence of Members from the
Sitlings of the House.

13.13 brs.

PERSONAL EXPLANATION BY
MEMBER

(Shri J. M. ulswas)

SHRI J. M. BISWAS (Bankura) : While
thanking you for allowing me to submit the
following to the House under Rule 357, 1
would like to submit that on 14-5-1970, when
a Short Notice Question was before us, Shri
Hukam Chend Kachwai, a member of the
House, belonging to the Jen Sangh Party,
made the followiog observations :
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What has been stated by Shri Kachwai
dbout me Is absolutely falg® @md baselen. I
deny havieg done anvthing in favour of the
said Shri K. B. Paictai or having wrilten any
leiter to anybody at any time about that
officer. 1 regret to note that $tri Kachwai
has been guided by onofair censhderation **
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SHRI BAL RAJ MADHOK (South"
Delhu) : This is scandalous.

'SHRI KANWAR LAL GUPTA (Delhi
Sadar) : This is absurd. It should be ex-
punged.

MR. SPEAKER : 1 am sorry I cannot
allow it to go on record. He has added some-
thing more to what was shown to me,

SHRI J. M. BISWAS - It is also regret-
table that his party leaders have seldom tried
to restrain him while the said member violated
all norms of the House and keeps on com- |
mitting misconduct. |

SHRI K. LAKKAPPA (Tumkur) : There |
bave been persistent allegations contiouously
made against Shri Parchai in conpection
with so many defalcations He should be re-
moved from service. Why has he not been
removed ?

SHRI MADHU LIMAYE (Mooghyr) 1
On a pomnt of order,

MR, SPEAKER : Shri Biswas came to
me this morning and wanted to contradict
Shri Kachwai's statement. He wanted to
contradict it in two or three words. But I
did vot see the portlon which he reads and
which | bave to expunge now.
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